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All :lltial the AccDaab or ClJlJperatl .. 
Socledea 

5"5~. SHRI AMRUT KASAR: Will 
tile Ministe. of COMMERCE AND 
CIVIL SUPPUES AND COOPERA-
TIO~ be pleased to ltate' 

(a) the number of cooperative societies 
register..<! with the Retristrar of Coopera-
tive Societies, Delhi; 

(b) whether the auditor! of the Depart-
ment of Cooperative Societies are required 
to audit the aCCOUD" of these societies once 
a y~ar; 

(c) the number of cooperative societies 
whose accoun to have n'ot been audit.,.j for 
mo"'e than one year: 

(d' Since when the rieterioration in th~ 
matter or auditing of accounts of these 
societies began; 

(e) w.u thi!l fact b .. ought ttl th .. notice 
or th~ highe: au:"-,,.iti .. hy th~ Regiotrar 
or ~...oope"ath ... e So-::ietie!'; and 

(f) if so. when and, the st"PS since then 
t'l1ct"n tl) rectify the situation? 

THE I\U'lISTER OF STATE IN THE 
MI'lrSTRY OF COM:\1ERCE A)1D 
CIVIL SUPPLIES AND COOPERA· 
TION (SHRI KRISHNA KUMAR 
GOYAL): (a) 3,552, 

(b) Yes. Sir. 

(e\ 2,227 including 674 societies under 
liquidation. 

(d) Due to variow reuODI including 
.hortago: of staff', the accounl3 of every 
.ociety have not been audited every year. 

(e) Yes, Sir. 

(£) The R~ of Cooperative Soei"-
ties, Delhi. has IIIDftd (or additional staff' 
on 2srd May, 1977. In the meantime, the 
audit of big lOcieti.,. u being allotted to 
Chartered Accountanl3 to liquidate the 
arrean. 

.... ,_C ..... ,--......." ..... 
prhate Corporate Seet.r 

S055- SHRI MANORAN]AN BHAK-
TA: Will the Minister of FINANCE be 
pleu:d to 1taIe: 

(a) whether a study on the capital 
formation of the Indian private corporve 

_torn .. recently reported virtual IIat!-
nation in the rate 01' inveatment over a 15-
year period ending 1974-75; 

(b) if so, the facts in thil regard and 
Government', reaction thereto; and 

(c) steps taken by Government to en-
courage more inveatmentc in the private 
sector in the country ? 

THE MINISTER OF FINANCE ANn 
REVENUE AND BANKING (SHRI H. 
M, PATEL): (a) and (b). Preaumablv, the 
reference is to th ... tud y undertaken by the 
Tata Economic Consultancy Srrvice., The 
Preliminary results of the study fonned tthe 
basi. for discwsion in the Workshop on 
"Capital lIfarket and Industrial Growth" 
organisro b)' the Associated Chamb .. fS of 
Commrrc<' and Industrv of India in 
Bombay toward. the end of Augu,\t. J977. 
According to th~ re5ults of thi~ study, capi-
tal formalion in the privatr corporate 
sedor durin~ 15 Yl"'ar period c-nding 
) Q74-7.', was of the {IT'dCf of 5.:.:! P("T cent. 
Thl~ ('onclwion. of the study is lint \\·dJ-
founderl as it suffrTs from serioLls (,OIlCCP-
tual and methodological rrrors. Go\'om-
ment have no reason to bdievr. that there 
has been allY stagnation in jlt\'c~~tm('nt 
during the period under J"crn('nc{'. 

(c) G')Vcrnmcllt have hr.-tOO g-i\'jng ~ui .. 
table jllcentiv('s to im.lustry throll~ll Centra] 
Budget and nth/'J' puJicj~ for cha:1nr·Jing 
morc funds into productive ~.nvesllnentl. 
These inC'lud(' expansion nf thr ~cope ur the 
investment allowance to Covt'r almost all 
induatrio. rxemption from the require-
ments of compulsory distribution of divi-
dends to closely held industrial companies, 
rationaliaation of the ~tructure of capital 
gaiN tax, simplifying the policiea and 
proceduml ofinduatriaI Iiceruing and more 
Iiberalised imports of raw matoriaJ "tc . 

5056. SHRI MANORANjAN BHAK-
TA: Will the Miniltero(TOURISM AND 
CML AVIATION be pleued to atate: 

(a> whether the preaent hotel accom-
JDOdation in the Union Territory 0( 
Andaman and Nicohar IIIuda u not 1UfIi-
clent to meet the demandl of the touruts; 
if 10 fulI (actl tben:oI'; 

(b) whether it iJ propoaed to set up lOme 
DeW botela by the ITDC or in the private 
IeCtDr in near future there if' 10, detaila 
tht:mK; and 




